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—क� �ीय सरकार, िव� त अिधिनयम, 2016 (2016 का 28) क� धारा 163 क� उप-धारा (2)  ारा 

!द� शि#य$ का !योग करते (ए 1 जून, 2016 को उस तारीख के -प म� िनयत करती ह,ै िजसको उ2 त अिधिनयम का 

अ4 याय 8 !वृ� त होगा ।   

[अिधसूचना स.ं 37/2016/फा. सं. 370142/12/2016-टीपीएल] 

ल6 मी नारायण, अवर सिचव (कर नीित और िवधान)  

 

MINISTRY OF FINANCE 

(Department of Revenue) 

(CENTRAL BOARD OF DIRECT TAXES) 

NOTIFICATION 

New Delhi, the   27
th

 May, 2016 

S.O. 1904(E).—In exercise of the powers conferred by sub-section (2) of section 163 of the Finance Act, 2016 

(28 of 2016), the Central Government hereby appoints the 1st day of June, 2016 as the date on which Chapter VIII of the 

said Act shall come into force. 

 [Notification No. 37/2016/F. No. 370142/12/2016-TPL] 

LAKSHMI NARAYANAN, Under Secy. (Tax Policy and Legislation) 




